Repd. No. CHD/0093/2012--2014

Hargany (lﬁnuernmmt Gazette

EXTRAORDINARY
Published by Authority

—

AGowvtof dryana

CHANDIGARH. FRIDAY FEBRUARY 24, 2012
(PHALGUNA 5, 193% SAKA)

FHARYANA VIDHAN SABHA SECRETARIAT
Notification
The 24th February, 2012

No. 5—HLA of 2012/8,—The Chaudhary Devi Lai University Sirsa
(Amendment) Bill, 2012, is hereby published for general infonmation under proviso
to Rule 128 of the Rules of Procedure and Conduct of Business in the Haryana
Legislative Assembly :—

Bill No. 5—HLA of 2012

CHAUDHARY DEVI LAL UNIVERSITY SIRSA
(AMENDMENT) BILL, 2012

A
BILL
Jurther to amend Chaudhary Devi Lal University Sirsa Act, 2003,

3¢ it enacted by the Legislature of the State of Haryana in the Sixty-third
Year of the Republic of India as follows . —

1. This Act mayv be called Chaudhary Devi Lal University Sirsa skort title.
(Amendment) Act, 2012,

2. Forclause (i) of section 2 of Chaudhary Devi Lal University Sirsa Act, Ameadment of
2003 (hereinafier catled the principat Act). the following clause shall be subsututed, section 2 of
Haryana Act 9 of
namgcly : - 2003

Price : Rs. 5.60 : (481)



Amendment of
section 6 of
Haryana Act 9
of 2003,
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i} "University teachers” means Professor, Associate Professor,
Asststant Professor and such other person as may be appointed for
imparting instruction or conducting research in the University o in any
coliege or institution maintained by the University and is designated as
teacher by the Ordinances.”.

3. or clause (f) of section 6 of the principal Act, the following clause skall
be substituted, namely ;-

“(D1o institute principalship, professorship, associate
professorship, assistant professo. ship and to create other posts of any
description required by the University and to appoint persons to such
posts;”.
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STATEMENT OF OBJECTS AND REASONS

The State Government has reviscd the pay scales of Universities and
Colleges teachers on the 6th pay commission recommendations of Ministry of
Human Resource Dcvclopment, Government of Indin after taking into
consideration the recommendations made by the University Grants Commission
subsequently. Along with pay scale revision, the State Government, taking a
considered view on other anciflary issucs contained in the aforementioned
recommendations, issued a comprehensive scheme for Umiversities and Colleges.

Further. it has oeen decided to re designate Undversity teachers namely
Lecturers ind Readers to Assistant Professors and Associate Professors.

Herce, this Bill.

CFETA BHUKEAL,
Education Misister Farvana,

Chandigarh : SUMIT KUMAR,
The 24th February, 2012 Secretary.
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